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The 27" May 2026
No. Sit / fafder—20—21 /2026—5699— Whereas the Governor of Bihar is satisfied that it
is necessary and expedient to notify special provision to prevent entry of unauthorized
person/persons into the areas mentioned in the schedule below for the purpose of
maintaining public order and preventing and supressing destructive acts;
Now, therefore, in exercise of the powers conferred under Subsection-(i) of
Section-3 of Bihar Protected Places Act, 1979 (Bihar Act 1, 1979), the Governor of Bihar
is pleased to declare RCP Cum SV Station, Khaira and RCP Cum SV Station, Dhorsakola of
Indian Oil Corporation Limited, Chakai, District-Jamui, Bihar as Protected Place with
immediate effect, description of which are mentioned in the following Schedule:-
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78 | 405 | 382 N-Narayan Yadav
s Purna g S-Road
EE Khaira/ < | E-Shanti Yadav
< | X Khaira ~ | W-Seeman Kashmir
g -
1 Jamui | &
N 5 75 89 | 336 N- Shanti Yadav
2| Kashmir/ g S-Shankar Yadgv .
= Khaira o | E-Seeman Mauja Khaira
&) — | W-Shareholder Plot No. 336
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24/23 | 71 | 694 N-Neez No. Haza
5|8 8 | S-Road
5 . 2 | < | Dhorsakola/ a 0
Jamui = § Chakai o= | E-Neez No. Haza
Clm “ | W- Neez No. Haza

By order of the Governor of Bihar,
KSHATRANIL SINGH,
Special Secretary to the Government.
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